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CENTRAL AO1iN ISTRATIvE TRIBUNAL 

CALCUTTA BENCH 

mo: OA 126 of 9 

Present : Hon'ble flr.Dustic R.N.Ray, ViceChairman. 

Hon'ble mr.8.P.Stngh, Administrative clamber 

S. V. KHAIREV & ANR. 

JS 	 -. 

WJ ION OF IN1A & ORS. 

for the. applicants : None 

For the respondents: Mr,.S.Panerjee, counsel 

Ha 9rd on : 7.3.2001 	 Order on : 7.3.001 
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N0fl0 appears for the applicants on rePeatedJca11stod5y. 

Mr.'I.S.Banerjee., id. counsel appears for the resoondeng It appears 

from the record that none appeared for the applicants q n sever al 

previous occassions also. The application is therefore idiannissed 

for nonprosecutjon. There will be no order as to costs. 
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